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engaged initially vhen they were over-ace according to the

Reeruitment Rulrs, Al) such cases, vith the numbef of days
i

they worked on cas:al basis accoraing to the fo,mula laild

L]

. down in papa 3, should be v ferred to the Tirfctorats for

"taking a decisionron merit, .

S, All the Kendras arc requestor to kindly revicw the
caees of rsgulari sation rejectéd by themn under thc existing
gcheme, bas erlon the fonnula referred to in papga ? ahove

r_gnd rEQularisg tliose vho arce found eligible,

6. The regularisation in all thce above ceses will be
subject to availability of vacancics., In case the vacancy Y

{8 not available, such eligible cancidate would be kept on A
the panel for rcgnlarisetion against the futurre vacancy. VY
Te Full particulars of all those who are regularised

under the reclaxed criteria may bie furnished to tht Directorate
by 25.3.1994, '
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F.No.2(3)/86%a Date 4,
! C oo TICE H?TJ‘HIP[H
Sub:  Sclieine fo. regularisation of C..ouil Art
oordarsha,,

The unde}siﬂned is directed to inwvite attencid
DGsDD Q.. of even number dated 9,6,92 on the alw
with which a copy of the scheme for rmoulorizaeicon
‘Artists of “'Ovﬂav"nan was circn]1tr¢, Acenrding ¢

n Para 2 of Lhis scheme, the number of L fo; th
of regularisation is to be computc d o the bhocis ¢

working days in the Mustor "odls or Attentance she
* |
Sheet, :
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2. It hss lbeen hrought to the notice of this p
that although;thc re Casual staff Articts were enqen
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a CODSClldat(d'dmOunt of Rs.400-%00 rer oas
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priority basis,
enclosed prof?rma must be sent immediatcly latest Y
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- in Doordarshan,

in Directoraté so far,
. interest anc enzurr that this work is attencded to dn.
The information in cach catrgory |
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All DDKs/PGFs/PEOs/CPC.
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Subject:~ . Scheme for regularisation of Cusual Abticts

- dateds 17.,3.24 and 29, .94 of cwven Jate on 1.0 artve subject,

Informat%on from the Kendras has not bren rocdived
All Directors will take pgsonal

n the
by 25,1,94,
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From: X
AV.KRISHNA Mophﬂ,
3-12-4, Ganesh lagar,
Ramanthapur,
HYDERABAD-500 013,

To !' '
The Director Geneﬁal,
Mandi House, - 7
Coparnicus Marg,

NEW DELHI.

S.‘ir;
Sub: Regularisation of Casual Productior
.on the Eligibility List at Doordarsh
liyderabad - Regarding.
g * *
I have Dbeen working as  Casual Production Ass

Poordarshan Kendra,, 1990. T

included in the Eligibility List of Casual production

flyderabad since #arch

for regularisation in the permanent vacancies as per i
(02 Nos. 565/86, 977/86, 896/89, 2514/89) Judgement.

Assistant
an Kendra,

.stant in
have been
Assistants

on'bie CAT

I request you to kindly appoint me at least initially on Adhoc

basis, as I have been waiting for vacancy from a long
other ' persons with eligibility list were regularised i

leaving me behind,

I once again request you Sir to consider my casc sympa
as I have been facing hardships of unemployment .,

gratceful if you could kindly issue immediale faveurab

Thanking you Sir,
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